
GOVERNMENT OF MEGHALAYA 
PERSONNEL & A.~ . (A) DEPARTMENT 

ORDERS BY THE GOVERNOR 

NOTIFICAJION 

Dated Shillong, the 1st May, 2020 

No.PER.36 / 2011 / Pt.II/37 - Shri W.KhyliE::p, lAS (Retd.) is re-employed as Commissioner & 

Secretary to the Govt. of Meghalaya, Law Depart~ent on contractual basis for a period of 6 (six) 

months or until further orders on last pay drawn minus ' pension with effect from the date of taking 

over charge. 

Sd/-C.V.D.Diengdoh, lAS 
Secretar,' to the Govt. of Meghalaya, 

Personnel & ~.R.(A) Department. 

*** 
Memo No.PER.36/2011/Pt.I1/37- A, Dated Shillong, the 1st May, 2020 

Copy to:-
1. The Secretary to the Governor of Megha lay~', Sh1liong. 
2. The Private Secretary to t he Chief Minister, Mp.ghalaya, Shillong. 
3. The Private Secretary to the Ministers, Meghi:llaya, Shillong . 
4. The Private Secretary to the Chief Secretary to the Govt. of Meghalaya, Shillong. 
5. The Chief Secretary to the Govt. of Assam, Dispur,·Guwahati-781006. 
6. The Private Secretary to the Add!. Cilef $ecretary to t he Govt. of Meghalaya, Shi liong. 
7. The Principal SecretaryjCommissio,ler & Se:retqry/Secretary to the Govt. of Meghalaya, 

_ ________________________ Department. 
8. The Commissioner of Division f"'r East, West, South West and North Garo Hills District, Tura. 
9. The Commissioner of Division fOI East, West and South West Khasi Hills, East & West Jaintia 

Hills and Ri-Bhoi Districts, Shiliong, 
10. The Resident Commissioner, ' Meghalaya House, 9-Df .APJ Abdul Kalam Road, New Delhi-

110011. f\ 

11. The Secretary, Meghalaya Legis!ative AS3embly, Shillor;g. 
12. The Advocate General, High Court Megha!a'la, Shillong. 
13. The Chairman, Meghalaya Public Service Commission, Shillong. 
14. The Accountant General, (A&E), Meghaiaya, Shillong - 79300l. 
15. The Director of Printing and Stationery, Me'9hala'/a, Shillong for publication of the Notification 

in the Meghalaya Gazette. 
16. The Director of Accounts & Treasuri2s, Megha~o~·ai. Shillong. 
17. Shri. W.Khyllep, lAS (Retd.) for information. 
18. The Under Secretary to the Govt. of r,dia, Ministry of Perso"nnel, Public Grievances and 

Pensions, Department of Personnel ~arid Traini-ng, North Block, New Delhi-ll0001. 
19. All Deputy Commissioners/S.D.a. (~). .( 
20. The Trade Adviser and Directc~ of .Movemer,t, GeNt of M€ghalaya, Meghalaya House, Shanty 

Pally, Kolkata -700042. -
21. State lnfor"1atics Officer/Senior Syste;.r, Analyst, NlC, Meghalaz' a, Shill ng. 
22. The Treasury Officer, Shillong. . 
23. Secretariat Administration Department (Accounts/Naz;'3ratj ~. 
24. Cabinet Affairs Department with referen~.e to Agenda Item No.43/~020 . 

25. Officer concerned/Guard file/ Personal tile. 
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. ' 

By order etc., 

u"~er Secretary ~ovt. of Meghalaya, 
,..-.; Personnel & A.R.(A) Department 

*** 
' . 

~. 


